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rrMTRfll ADMTNISTRATlfe TRIBUNALi 3ABALPUR BENCH, JABAtPUR

Original Application No* 542 of 1998

Oabalpur, this the 16th day of Decerabar, 2003

Hon'ble Shri M.P. Singh, Vice Chairman
Hon'ble Shri G. Shanthappa, Oudicial Member

1. Asholc Kumar Taihbane,

s/o Late R.G. Tamhane,

Aged about 40 years#

Chargeman Grade II,

CDO III,

Vehicle Factory,

Jabalpur, M»P*

2. I.D. Tiwari,

Aged about 42 years,

s/o Late Onkar "lath,
Chargeman Grade II,

CDO II,

Vehicle Factori',

Jabalpur, M«P,
c

3. P.C, Ram,

s/o Late Teju l^m.

Aged about 46 years,

Chargeman Grade II,

R,D. section.

Vehicle ^'actory,

JabaljMJ^* M.P.

4. Rajendra Prascd,

s/o Late Mannlal Sharma,

Aged about 46 years,

Chargeman Grace II,

CDO II,

Vehicle Factory,

Jabalpur, M.P..

5. T.C. Sahu,

s/o shri P.C. Sahu,aged 45 yrs

Chargeman Grade^II

CDO II,'

Vehicle Factory,

Jabalpur, M«P«

6. S.N. Ghosal, s/o Late AL Ghosal,

Aged 52 years, Chargeman Gr II,

STD, Vehicle Factory, Jabalpur,

' i
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7. R.D. Sharraa»

s/o shri Jagdish Prasad,

Aged about 42 years,

Chargeman Gr II, R.D,,

Vehicle Factory,

Jabalpur, M.P.

8. V.N, sharma,

s/o Shrl B.L. Sharma,

Aged about 4B1 years,

Chargeman Grade II, R.D.,

Vehicle Factory,

Jabalpur, M.P.

9. sunll Kumar Shrivastava,

s/o Shri H.s, shrivastava.

Aged about 37 years,

Chargeman Grade II, R.D.,

Vehicle Factc ry,

Jabalpur, M.P.

10. R.L. Tiwari,

s/o Late B.P.. Tiwari,

Aged about 41 years,

Chargeman Grnde II, R.D.,

Vehicle ^actory,

Jabalpur, M.P.

11. Arun Kumar Awasthi,

S/o Late G.P. Awasthi,

Aged about 48 years,

Chargeman Grade II, CDO-I,

Vehicle Factory,

Jabalpur, M.P.

12. T.K, Banerjee,

s/o Shri N.N, Banerjee,

Aged about 43 years,

Chargeman Grade II, R.D.,

Vehicle Factory, Jabalpur, M.P.

13. G»s. Ahuja-, jged about 34 years,

s/o Shri A.s. Ahuja,
Chargeman Grade II, VDO,

Vehicle Factojy^, Jabalpur, M.P.
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14. C.G. Diwan, ' 0

s/o Shri M.G.S. Diwan,

Aged about 43 yearsr

Ghargeman Grade II, VDO,

Vehicle Factory,

Jabalpur, M.P.

15. Chandra Singh,

s/o shri Kunwan Singh,

Aged about 40 years,

Chargeman Grade II, VDO,=

Vehicle Factory,

Jabaljxir, M.P.

16. U.K. Khare,

S/o Late Shri R.N. Khare,

Aged about 45 years,

Chargeman Grade II, VDO,

Vehicle Factory,

Jabalpur, M.P.

17. G.S. Saxena,

s/o Late N.P. Saxena,

Aged about 44 years,

Chargeman Grade II, VDO,

Vehicle Factory,

Jabalpur, M.P.

18. Amerika Singh,

s/o Late Abilakh Singh,

Aged about 44 years,

Chargeman Grade II, CCTO-2,

Vehicle Factory,

Jabalpur, M.P.

19. U.K. Agrawal,

S/o shri D.D. Agrowai,

Aged about 43 years,

Chargeman Grade 11, EPP,

Vehicle Factory, Jabalpur, M.P.

20. JS Khandoriya, s/o Late KL
Khadoriya, Aged about 44 years,

Chargeman Gr II. ETP,

Vehicle Factory, Jabalpur, M.P.
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21. Gulab Singh,

s/o shri Keillal Singh,

Aged about 43 years,

Chargeman Grade II, CDOrl*

Vehicle Factory,

Jabalpur, M.P,

22. B.S. Lodhl,

S/o Late L.s. ̂  Lodhl,

Aged about 40 years,

Chargeman Grade II, CDO-I,

Vehicle Factory,

Jabalpur, M.P.

23. K.K. Singh,

S/o Late D.N. Singh,
Aged about 37 years,

Chargeman Grade II, DATA,

Vehicle Factory,

Jabalpur, M.P.

24. R.B. Tiwari,

^  s/o Late G.L. Tiwari,
Aged about 43 years,

Chargeman Grade II, SEM Plant 3

Vehicle Factory,

Jabalpur, M.P.

25. K.K. Bhaskaran,

s/o Late K. Krisnnan Acharya,
Aged about 45 years,

Chargeman Grade II, cCTO-3,
Vehicle

Jabalpur, M.P.

26. A.K. Mitra,

S/o Shri Amuly Kumar Mitra,
Aged eibout 52 years,

Chargeman Grade Hi
standard Office, jabaipur.

27. Shukla, aged about 38 years

Vehlel Chargeman Gr'll,HRD, vehicle ^actor^Jabalpur. ...
(By Adv/ocate - shri S. Nagu)



k

* 5 *

Versus

1, union of India,
Through the Secretary,
Department of Defence Production
and supplies.

Ministry of Defence,

New Delhi.

2, The Chairman & DGOF,
Ordnance Factory Boa-'d,

10-A, Shaheed Khudiram Bose Road,
Calcutta - 700 001,

3, The General Manager,

Vehicle Factory,

Jabalpur, M.P.

4, The General Manager,

Ordnance Factory,

Katni, M.P.

Shri M.K. Choubey,

Chargeman Grade I

6. Shri P. Malhotra,

Chargeman Grade I

7. Shri V.K. Sharma,

Chargeman Grade I •

8. Shri S. Saxena, ^

Chargeman Grade I

9. Shri R.P. Rajput,

Chargeman Grade I

10. Shri Jagdish Prasad,

Chargeman Grade I

11. Shri S.N. Basu, ^

Chargeman Grade I

12. Shri R.K. Yadav,

Chargeman Giade I

13. Shri O.K. Jain, ̂

Chargeman Grade I
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14. P.C. Jha,

Chargeman Grade ^

15. Shri Jagdish Sah,

Chargeman Grade I

16. Shri K.G.S. Thakur

Chargeman Grade I

17. S.K. Roy,

Chargeman Grade I

18. Shri A. Plllai,

Chargeman Grade I ̂

19. Shri Ravindran P.G.,

Chargeman Grade I

20. Shri Amar Singh,

Chargeman Grade I

21. Shri K.L. Yadav, ̂

Chargeman Grade I

22. Shri P.L. Khare, ̂

Chargeman Grade I

23. Shri R.N. Majuradar,

Chargeman Grade I,^

24. Shri H.S. Kashyap,

Chargeman Grade I

deleted vide order
dated 10.09.2003.

... deleted \/ide order
dated 10.09,2003.

deleted \/ide order

dated 10.09.2003.

25. Shri Ramesh Chandra,

Chargeman Grade I

26. Shri P.S. Mandal, /

Chargeman Grade I

27. Thakur Prasad,

Chargeman Grade I

28. Shri R.P. Gond,

Chargeman Grade I

29, shri M. Valllyan,

Chargeman Grade'I

30. Shri s.N. Polkamwar,

Chargeman Grade I
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31. shrl D.K. Dhara; ,

Chargeman Grade t
°  'O

32. Shrl R,s. Chouhan,

Chargeman Grade I ̂

33. Shrl s.C. Bera,

Chargeman Grade I

34. Shrl V. Phansalkar,

Chargeman Grade I ̂

35. Shrl Gourl Shankar,

Chargeman Grade I

36. Shrl P. Mukherjee,

Chargeman Grade I ^

37. Shrl j, Chakraborty,

Chargeman Grade <: ^

38. shrl M. Rao,

Chargeman Grade I ̂

39. Shrl Shobha Lai, ^
Chargeman Grade I

40. shrl Kureel,

Chargeman Grade

41. Shrl Kost/a,

Chargeman Grade Ii ̂

42. Shrl B.M. Joy,

Chargeman Grade IT ̂

43. Shrl B.R. Mathankar, ̂
Chargeman Grade li

Respondents 5 to 43
c/o General Manager,
Vehicle Factory,
Jabalpur, M.P.

(sy Adv/ocate - shri P ck ^ ^^SEondentianpi p, Shankaran for rfp.'r.,' ^

nona fn. VK dffioial respondents 4none for other respondents)

0 B D F B (Oral)

0. ShanthappajultnUnt ai _

The above Original AppHcatioo Is aiea s^Hing th
relief fcr direction to <wash the l„^g„ad i^ovisional senicr
Olet Annexure A„15 as being unlawfai and unsustainable in the
eyes Of la«. It was further prayed to dir«=t th
^  to direct the respondents i
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place the applicants enblock senior to the private respondents

who are tl^gh out holding the lower pay scale than that of

the applicants and issue &esh seniority list accordingly.

The further relief is to direct the respondents to consider

the case of the applicants and pranote than to the post of

Chargeraan Grade I (T«^h} with retrospective effect i«e, from

the date when their juniors and persons holding the lower

pay scale and equivalent pay scale had been promoted,

further pray to consider the case of the applicants fcr

promotion in accordance with the provisions made in the SRO

No, 13-E of 1989 and grant promoticn with retrospective

effect when their courter parts in the equivalent pay scale

and grade have been given the benefit of the same and granted

promotion. In the alternative the respondents be directed to

grant time bound promotion to the applicants as senior

Draughtsman in terms of the orders dated 15,09,1995 (Annexure

jW5) and OM dated 19,10,1995 (Annexure iW4},

2, After hearing the advocate for the applicant and

the advocate fcr the respcmdents, we are of the view that

admittedly Annejcure Ar.15 dated 23,05,1998 is a provisional

seniority list. The applicants have submitted their objectioie

to the provisional seniority list vide Annexure A^12, In

pursuance to the said representation the respcaidents have

not finalised the final seniority list. The learned counsel

for the applicants submitted that direction be given to

respondent No, 3 to finalise the seniority list on the basis

of the objections submitted by them. The learned counsel for

the applicant:s also submitted that they may also be given

liberty to file an additional representation in respect of

the latest developmen'ts taken place and to include the

circulars regarding seniority, subsequent to filing of the

OA,
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3, Ascocdingly^f we direct the applicants to file a

detailed fresh rq^es^tation to the respondents and they are

at liberty to include the subsequent instructions/orders

issued by the Government with regard to the fixation of the

seniority, within a period of two months from the date of

receipt of copy of this order,' — /^fter receipt

willof the detailed representation from the applica ats/wi

cjlcKi-tiUtdecide the same by passing a spealdng, detailed and conside-

red order within a period of three months from the date of

receipt of the representation, accordingly, the Original

implication stands disposed of, No costs.

(G, C Shantheppa)
Judicial Me^er

Singh)
Vice Chair amen

X2,'

"SA"
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